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Abstract of tile pJ'oceeclill[Js oJ the aomzcil of llte GOI:(Jmol' Gelleral of India, 
(~ssembleclfol' tlUJ pUl'jJose of makin[J Laws lIlltllle[JlllatioJls feudal' the pru-
visions of tlte Act of Pal'liCtiitellt 2·..L 9'" 2:> Vic., cap. 07. 

The Couneil met at Simla on 'l'ues(lay, tho 6th Juno 1871. 

PnESEN'!': 

His Excellency tho Viceroy and Governor Gelleral of India, J{. P., 
G. M. S. I.,lJl'esidill[j. 

His Excellency the Commander-in-Chief, o. c. lJ., 0, C. H. I. 

The Hon'ble Sir Richard Temple, I{. c. S. I. 

The Hon'ble J. Fitzjames Stephen, Q. c. 
The HOll'Lle n. H. Ellis. 
Major-Geneml the Hon'blo H. 'V. Norman, c. D. 

The Hon'ble F. H. Cockerell. 

r , , 
CHA UKIDARI ACT EXTENSION BILL. 

The IIon'ble Mn. STEPIIEN moved that the IIon'ble MI.'. Stl.'achcy be added 
to the Select Committce on the Bill to authorise tho extension of tho Chauki-
£ll.hi Act (XX of 1850) to places where there is no Jamadur of Police. 

Thc Motion was put aOlI ngreed to. 

L.A.ND IMPROVEMENT BILL. 

Thc Hon'ble Mn. STEPIIEN moved with the permission of tho President, 011 

helmlf of tho IIou'ble 1111'. Stl'a.chcy, that His HonoUl' t.he Lieutenant-Govcrnor 
of tIIC Punjab be nddctl to the Select Committee on tho Bill to consolidato and 
amend tho Jaw relating to advances of money by the Goyernment for the 
improvemcnt of land. 

The Motion was put and agreed to. 

The Council adjourned to Tuesday, tho 13th June 1871. 

SUILA; } 
TIle Otl, J/l1/e 1871. 

H. S. CUNNINGHAM, 

O./h. Sec!!. to tlte Council of tlte GOt'el'llo/' 
Oeneml/01' makill!J Lmcs ancl Re!JlIl(!tioll~. 




